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Progress in family welfare programme

664. SHRI HITENDRA DESAI: Will 
the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the progress of the Family W el-
fare Programmes during the last six 
months; and

(b) whether Government consider 
the same to be satisfactory and 
adequate?
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THU MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAM ILY WELFARE (SHRI JAG-> 
DAMBI PRASAD Y A D A V ): (a) The 
progress of the Family Welfare Pro-
gramme during the last six months 
(A pril 77— September 77) is at An- 
nexure I and II. [Placed in Library. 
S ee  No. LT-1073/77].

(b) The progress of the Family 
W elfare Programme during the six 
months ending September, 1977 cannot 
be regarded as satisfactory except in 
the case of the oral pills programme 
and, in the case of prophylaxis against 
nutritional anaemia among women. 
The Family Welfare Programme has 
no doubt received a set back due to 
the large scale cases of coercion dur-
ing the period of emergency reported 
from  certain parts of the country. 
The effect of the Government is to 
propagate the programme in a purely 
voluntary way and in this respect the 
motivational campaign is being step-
ped up through Government machi-
nery as well a  ̂ non^-oflficial agencies. 
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Accidents in Coal Mines

666. SHRI ROBIN SEN: Will the 
Minister o f  PARLIAM ENTARY 
AFFAIRS AND LABOUR be pleased 
to refer to the reply given to Un- 
starred Question No. 1530 on the 23rd 
June, 1977 regarding accidents in coal 
mines during 1975 and 1976 and state:

(a) the number of accidents that 
occurred in coal mines and the w ork-
ers died and injured in these acci-
dents during January to October 1977; 
and

(b ) the Steps taken by Government 
to im prove the conditions o f safety in 
coal mines?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVIN DRA V A R M A ): (a)

According to provisional figures there 
were 185 fatal accidents resulting in 
the death of 202 persons and seriously 
injuring 33 others in coal mines
during the period ffom  January to
October, 1977 and 1311 gtffious acci-
dents Seriously injuring lfM® persons 
during the period from January to 
September, 1977.

(b) Steps taken by Government to 
improve conditions of Safety in Coal 
Mines.

(1) Carry out routine and special
inspections of mines ,io check com -
pliance with law point out violations




